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OPEN OOURT

CENTRAL ADMINISTRATIVETRIBUN!\L
A'-,LAHAt3l\.DBENCH

ALLAHABl\D

2E!g2:~ ~pplication NO. 1202 of 2003

HOlJ'Bf-lEMR.·JUSTICER.R.K.TRIV':::DI~V.C.
HOi\l'BLE MR.D.:,B-=1D.JARI.MEMBER(A)

shri Pravat Chandra ~ohanty,
Son of Shri Prafulla Chandra Mohanty~
HCIRO~ T~lecom Department No.
357011141 5th BN I.T.B.?
Mahindanda, U~tarkashi - 249195.

---Appl ican c ,

( By A-lvocate .• Shri S •..• f.1oh3.nty )

I I V E J.~ S IU S I I

1. Unio n 0 f I n: ia Thro ugh th e Secre tar y
D~parcment of Personnel & Training.
Miniscry of Personnel, P blic Grievances
and Pension. Government of India,
North Block, New Delhi - 110001.

sfcaff Selection Commission
I'h r'o uqr, the Chairman a l.ocx l..Jo.12,

CGO Complex.
Lodhi Road, New Delhi-110003.

3. S~aff Selection Commission (C.R.),
Thro:J.gh The Regional Director,
S-AB, Beli Road, Allahabad-211002.

-----Respondents.

( By Advocate :: SAri R.C.Joshi }
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We have heard Shri S K Mohanty, learned counsel for

the a pplicant and Shri R. Shlrm:J. appeari ng for the r es ponde nt.s ,

After arg'.ling to some exc.ent Shri Mohanty aurm i t.ted chat
v--accordi ng1 y....A..

this O.A. may ~ dismissed as withdrawn. The O.A. is/dismissea
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as wi thdra wn,

2. There will be no orer as to co s ca ,

ri jesh/-

Member (A) Vice-Chairman


